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CENTRAL ~~INISTRATIVE TRIBUNAL 
JAIPUR BENCH, JAIRJR 

le Mr~' G.C.Srivastava, r·Jlember {A) 

le Mr~; M.L~' Chauhan, Member (J) 

Date: 14.;11;2002 

Bhe Singh S/o Shri Kalyan Singh by caste Rajput, 

age 32 years, Resident of Nay a Gaon, Tahsil Bundi 

{Raj asthanh: 

Applicant 

(By Advocate: Mr~llha:onendra Agarwal) 

1~ 

3. '1 .•. 

VERSUS 

Union of India, through the Secretary, Postal 

Department, New Delhi~"· 

The Director, Postal Services, Rajasthan, 

South Zone, Ajmer.;·. 

The Superintendent of Post Offices, Tonk Divis ion, 

Tonk:-

Respondents 

(By Advocate: Miss.- Shalini Sheeran for 
Mr~ Bhamwar Bagri.) 

0 R D E R _L_Q.£.~.Ll 

Ho 'ble Mr~, G.c. Srivastava, Member (A) 

In this OA the applicant, \i\ho was working as EDBfM. 

un er i:he respondents, has challenged the penalty of removal 

fr m service imposed by order dated ~8~ 7. 97 (Anne xure !'.-2) 

as also the order passed by the Appellate Authority vide 

or er dated 24.12 .i97 (Annexure P.-1) and has prayed that 

th aforesaid o:cders be quashed and set aside; 

2; The learned counsel for the applicant has submitted 

the applicant has not preferred any review petition 

inst the said o:r:Ders~ He also submits that the applicant 

ld submit a review petition within a period of one month 

f om today praying to the- competent authority to consider 
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h s case and taking a lenient view in the matter in view 

o his long service~: He also says that the applicant 

w 11 undertake not to claim any back \"!ages in case the 

a thorities are kind enough to reconsider his case for 

r instatement subject to the condition that the period 

counted for pension purposes. The leamed counsel 

r the respondents has no objection to the applicant 

king a review petition before the competent authority._ 

3.. Under the circumstances, we direct that if the 

applicant makes a self-contained review FJeti tion within 

o e month from today the respondents shall consider the 

same and pass appropriate speaking order within three 

nths thereafter~~ 

With the above direction, the OA stands dis posed of. 

o order as to costs. 

~~ 
, .L. Chauhan) 

Member(J) 

tc. 

G-.t:..J/~~-~ 
(G .c.Sriv astav a) 

Member (A) 


